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Communal Incidents
71. SHRI AHSAN JAFRI:

SHRI MOHD. SHAF
QURESHTI:

me the Minister of HOME AF-
AIRS be pleased to state:

; déa) total number of Communal in-
;“11‘3“‘5 in Indig during March, 1979,
} " January, 1979;

(b) total number of liveg lost and
persons injured and the number of
persong out of them killed as a result
of police firing;

(c) the value of public and private
property lost, damaged or destroyed;

(d) the compensation, if any, paid
for loss of life and injurieg to the
victims; and

(e) the compensation, if any, paid
towards loss of property both public
and private?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
(a) There were 410 communal inci-
dentscduring the period 1 March, 1977
to 81 January, 1979.

(b) (i) No. of Persons killed. 147.
(ii) No, of persons jnjured—2955.

(iil) Information about the number
of persons killed as a result of
police firing is being collected and
will be laid on the Table of the
House.

(¢) According to available informa-
tion during the period 1 March 1977
to 30 November, 1978 property worth
Rs. 66.56 lakhs was not engaged or
destroyed. Information about the pro-
perty lost destroyed during Decem-
ber, 1978 and January 1979 is being
collected and will be laid on the Table
of the House.

(d) and (e). Informaiion is being
collected will be laid on the Table of
the House,

Allotment of Cement fo Tea Industries

272. SHRI PURNA NARAYAN
SINHA: Will the Minister of INDUST-
RY be pleaseg to state:

(a) whethér Government have Ié-
ceived repeated demands from the





